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Ic) whal modifka ons have been or ave 
being made ni the Puj Commission recom-
mendations io ensui tbat the u achers aie um  
pm  iii a loss? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SO-
CIAL WELFARE AND IN THE DEPART 
MENT OF CULTURE (SHRI D. P. 
YADAV): (a) Ii is a act that in tlie rase of 
certain categories of teaehers, the Pay Com-
mission has recommonded lesser rales of in-
crement. 

(b) and (c) Tbe nai ler  is under consi-
deration of Governn  'il . 

Slum Clear; nee Schemes 

1538    SHRl  VITI AL GADGIL: SHRI  
B.  T   KEMPARAJ: SHRI 
JANARDHANA  REDDY: 

SHRl   MAO GOD  ALI   KHAN*: 

SHRIMATl SUSHILA SHANKAR 
ADIVARF CAR: 

Will ihe Ministi r af WORKS AND 
HOUSING be please 1 to state: 

(a) whether popul tion is the only criterion 
for the inclusion of an area in the Slum   
Clearance   Si Ii m :;   and 

(bi whether cities Ike Tbana Nasik and 
Kolhapur with indi dual complexes are 
proposed to be inclu led in tbe Slum Clear-
ance Schemes? 

THE MINISTER OF   STATE IN THE 
MINISTRY OF  Wt <h s>  AND    HOUSING 
(SHRI OM MEHTA (a) and (b) The Slum 
Clearance Scheme is n the State Sector and 
decisions   relating   t< the   extension  of   the 
scheme  to various ci irs     are  taken  by  Ihe 
State Governments. 

 

Nationir I    highways 
1339. SHRI SHYAM LAL YADAV: Will 

Ihe Minister of SHIPPING AND TRANS-
PORT lie pleased to slate the details of the 
scheme for widening and repairing the Na-
tional  Highways  in  the Eastern Uttar  Pra- 

f[THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI M. B, RANA) : The infor-
mation is being collected from the Govern-
ments of Uttar Pradesh and Bihar and will be 
laid on ihe Table ot ihe House on its receipt.] 

Allocation   of   Levy   Sugar   to   
Maharashtra 

1.340.   SHRI  B.  T.   KEMPARAJ: 
SHRI  JANARDHANA   REDDY: 

Will the Minister of AGRICULTURE be 
pleased  to state: 

(a) whelher Government have not increased 
monthly allocation of lew sugar to 
Maharashtra since December 1972 inspite of 
persistent demand bv Maharashtra Govern-
meni;  and 

(b) if so, the reasons for not increasing tlie   
allotment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF   AGRICULTURE   (PROF. 
SHER SINGH): (a) and (b) Levy sugar is 
being allotted io all the States on a rational 
basis from March, 1972 onwards, after taking 
into consideration the 1071 census population 
figures, the pattern of consumption during 
1907-68 and 1968-69, (when the difference 
between the price of levy sugar and free 
market sugar was significant) and the 
availability of sugar stocks. Due to limited 
availability of sugar stocks it has not been 
possible to accept demands for increase in the 
monthly quotas of levy sugar fixed for various 
States, including Maharashtra State. 

Memorandum by the Residents of E.P.D.P. 
Colony 

1841.   SHRI  T   G.   DESHMUKH: 

SHRI SULTAN SINGH: 
Will the Minister of WORKS AND 

HOUSING be pleased to state: 
(a) whether the allottees of the East 

Pakistan Displaced Persons Colony near 
Kalkaji, New Delhi. have lepresented to the 
Lieutenant Governor, Delhi Administration in 
a Memorandum dated Augult SI, 

†[  ] English translation. 

 

desh ami liilcn l i m i n g ihe ( i i n c n i  financial 
\ear and Ihe progress ;o far made in this 
regard?] 


